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PARLIAMENT OF INDIA
Tuesday, 12th February, 1952

The House met at Quarter to Eleven
of the Clock,

[MR. SPEAKER in the Chair]

ORAL ANSWERS . TO QUESTIONS
AKTIFICIAL RAIN

*53. Shri Raj Kanwar: Will the
Minister of Communications be pleas-
ed to state:

(a) whether it is a fact that in some
countries - experiments have been
carried out for bringing artificial rain
with the aid of science; and

(b) if so, whether Government pro-
pose to engage some officers to study
the problem of artificial rain-making?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) Yes;
expertments are being conducted in
some vcountries {o induce rain from
clouds by providing an artificial
stimulus,

(b) The' Indian  Metcorological De-
partment has be:n studying the
problem for some time.

Shri Raj Kanwar: At the present
pace of sclentific development in the
country, within what period is arti-
ficial rain likely to become a practical
.proposition?

Shri Raj Bahadur: In view of the
fact that any significant results hove
not been achieved, it is impossible to
forecast for the present.

Shri Raj Kanwar: Have any funds
neen set apart for the specific purpose

780 P.S.D. -

1

of scientific study and experimentation
of artificial rain?

Shri Raj Bahadur: As I said just
now, the point is under examinatior
by our Meteorological department, and
we are studying the results obtained
in other countries from scientific
research in this behalf.

The Prime Minister (Shri Jawahar-
lal Nehru): Apart from the Meteoro-
logical - Department, the National
Chemical Laboratory at Pooha has
been specially asked to look into this
matter, experiment and report, and
in fact,—I have not read it—a fairly
substantial pamphlet on the subject

. has. also come for our study. So the

matter is under full enquiry.

Shri Barrow: May I know whether
the experts are studying the possible
effects of artificial rain on snow
formation on the Himalayas and the
consequent eflect on the volume of
river water?

fS_l:t'l Raj Bahadur: I am not aware
of it.

Shri M. Naik: May I know whether
there is any truth in the Press reports
appearing in some quarters that in
view of the fact that the seeding of
clouds did not yield any desired
results, the Government have given up
the experiment?

Shri Raj Bahadur: There is no
question of giving up the experiment.
Scientific research and experiments
will go on.

CORNEAL TRANSPLANTATION
(OPERATIONS)

*54, Shri ‘Raj Kanwar: Will the
Minister of Health be pleased to state:

(a) the number of operations of
corneal transplantation performed in
India during the last three years;
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(b) the steps taken by Government
to obtain healthy human cornea for
)ugposes of graft from dead bodies;
an

(c) whether Government have drawn
up any scheme of opening “eye banks”
on the lines of ‘“blood banks” in major
hospitals?

The Minister of Health and Com-
rzmni«;ations (Rajkumari Amrit Kaur):
a) 9.

(b) Steps taken by some of the State
Governments to obtain cornea from
dead bodies have not been successful
owing to the public prejudice against
such interference with the dead
bodies.

(¢) The Government of India have
no scheme at the moment for the
opening of “eye banks”. There are
however, “eye banks” at Madras and
at the Gandhi Eye Hospital, Aligarh
and some of the State Governments
have under consideration schemes for
opening such banks in major hospitals.

Shri Raj Kanwar: In view of the
large number of cases necessitating
corneal operations, do Government
propose to open an Eye Hospital at a
central, or other suitable place where
facilities may be provided for corneal
operations? :

Rajkumari Amrit Kaur: The Gov-
ernments of Hyderabad, West Bengal,
Madras, Mysore, Madhya Bharat, Pun-
jab, Uttar Pradesh, Delhi and Bombay
have arrangements for corneal
transplantation operation. But, the
difﬂgulties that I have already referred
to in my answer as already given
obtain in all these States. But, we are
trying to persuade the people.

sur:t d>mv Charan Lal: May I know

what 1s the number of corneal
transplantation operations in the
Gandhi Eye Hospital, Aligarh?

wajkumari Amrit Kaur: I am
afraid I could not give the number
without notice of the question.

Shri Kamath: Arising out of the
answer to part (a) of the question, out
of the 149 corneal transplantation
operations mentioned by the hon.
Minister, how many, as borne cut by
the reports available with the Govern-
ment,: have been successful. in so far
as sight has been restored?
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Rajkumari Amrit Kaur: Sp far as
I remember having read the rcports
they have been largely successful.

Shri l{a;nath: No exact figures?

Dr. M. M. Das;: May I know the
sources from which the cornea were
obtained for transplantation in these
149 cases?

Rajkumari Amrit Kaur: From
willing donors. For example, a donor
came to me the other day from
Karnal and offered his eye. But, it
is difficult to get them from dead
bodies. Some are obtained from dead
bodies and some from willing donors.

‘Shri B. K. Das: Is any Hospital
receiving Government aid for this
purpose. :

Rajkumari Amrit Kaur: I have
already mentioned the names of the
Governments that have got arrange-
ments for this particular operation.

Dr. M. M. Das: May I know
whether the donation of «ornca by a
donor injures his eye sight in any
respect?

Rajkamarl Amrit Kaur: A willing
donor can only be one wno has
completely lost his eye sight.

AIR ACCIDENTS

*56. Shri Iyyunni: Will the Minister
of Communications be pleased to state:

(a) how many accidents have occur-
red in India in respect of air transport
since last October;

(b) how many persons have died and
how many injured; and

(¢) what is the extent of the loss sus-
tained as a result of such accidents?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) Four
upto 31st January, 1952. ‘

(b) Twenty-one died and one was
injured.

(c) About Rs. 4,43,270 being the
value of the pircraft involved.

Shri Iyyunni: May I know whether
any enquiry has been conducted into
the various accidents that have takern
place during this period?
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Shri Raj Bahadur: An enquiry is
normally held. Enquiries have been
conducted in these cases. In some
cases it has been completed; in some
other cases, it is still under progress.

Shri Iyyunni: What exaclly are
the causes for the accidents that have
taken place?

Shri Raj Bahadur: Of the four
cases I have just now mentioned, one
pertained to Airways India, VT CKU
Dakota and the reason for the accident
was poor technique of pilot. In the
second case pertaining ‘to the Deccan
Airways, VT AUC Dakota, the plane
hit a tree near the air port during
poor visibility., The third case was
of a Kalinga Air Line Dakota and
it is still under investigation. The
fourth case pertains to the accident
which the H.H. the late Raja of
Jodhour met in his private plane due
to pilot error during low flight.

Shri Shiva Rao: May I ask the hon.’

Minister whether these enquiries are
thrown open to the public at all
stages? T

i

Shri Raj Bahadur: It is not

normally so.

Shri Shiva Rao: May I also ask the
hon. Minister whether he has consi-
dered the desirability of following the
normal British vractice of throwing
onen to the public such enquiries at
all stages?

Shri Raj Bahadur; That, I think
is a matter that can be taken into
consideration.

Shri Joachim Alva: Is it true that
a good number of service planes are
beyond the second hand stage? What
directives have been issued hy the
Director General of Civil Aviation
that new planes mav be taken over
by the companies?

Shri Raj Bahadur: There is mno
question of the planes bheing in the
second hand stage. Periodically, tpey
ore overhauled and after overhauling,
they are as good as new.

Sbhri Rathnaswamy: May I draw
the attention of the hon. Minister to
some devices like radio control
apparatus installed in America, and
may I ask the hon. Minister whether
there is any proposal under the
consideration of Government to irstal
such devices?
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Shri Raj Bahadur: Within our
financial limitations, we try to provide
as many of the latest devices for
checking and preventing accidents as

. possible. ’

Shri Iyyunnl: What are the steps
that Government have taken to pre-
vent or minimise the number of
accidents that take place year after
year?

N

Shri Raj Bahadur: It is a conti-
nuous process, and steps are Leing
taken. As scientific research helps us,
we take more and more steps to avoid
these accidents.

Shri A. C. Guha: The hon. Minister
has stated that the reason for the
second accident near Dum Dum air
port was poor visibility. May I know
whether the Government have devised
any improvement to the conditions
of the Dum Dum air port so that fog
may not cause any such accident in
the future?

Shri Raj Bahadur: The report in
this case has been submifted and it
is under consideration. It is being
examined and what steps we have to
take in this behalf shall be devised
later on.

Shri A. C. Guha: Sir, is it true
that the aeroplane, when directed to
divert itself to another aerodrome,
could not do so because the petrol at
its command was not sufficient for the
journey?

Shri Raj Bahadur: I ‘'have just
now submitted that the whnle report
is under examination and we shall try
to look into the recommendations
when they are finalised.

JuTe (DUTIES)

*57. Maulvi Wajed Ali: Will tne
Minister of Food and Agriculture be
pleased to lay on the Table a statement
showing tae total quantity of Jute pro-
duced during 1950-51 and 1951-52 (first
half), by the different Jute growing
Indian States separately and the
amounts of Jute Export and Excise
Duties. realized from each of such
States?

The Minister of Food and Agri-
culture (Shri K. M. Munshi): A state-
ment giving the available inforination
is placed on the Table of the House.
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STATEMENT

Production of and amounts of export duty collected on raw jute during
1950-51 and 1951-52.

States Production (lakh balcs
of 400 1bs. each)

1950.51* 1951-52**(a)

Export duty (b) collected
(Rs. '000) :

1950-51 1951-52
(Firgt half ¢. e. April 51 to Sep, 51)

Asiam . 809 840
Bihar . . 658 9:56
Orissa . . 2:42 3-87
U.P. . . 0-49 1-03
West Bengal . 14-96 23-30
Tripura . . 047 06

ToTAL . 33-01 46+77

. *Revised final estimate.

.e#Pinal estimate and therefore subject to revision.
(a) Production figures relate to the entire year since figures for any hali-

year are not collected.

(b) Export duty is collected through the ports which handle the export
trade and not State-wise. Export trade of Jute is mainly handled by

the port of Calcutta.

Maulvi Wajed Ali: May I know
when India is expected to be self-
sufficient in respect of the growth of
jute?

Shri K. M. Munshi: Well, in 1950-
51 the production was 33 lakh bales;
and this year it will be 46-77 lakh
bales. That is the increase in one Year.
We will have to increase it by at least
15 lakh bales more before we become
self-sufficient. .

Shri B. R. Bhagat: May I know
by how much the production ' this
yvear has fallen short of the target
fixed? N

Shri K. M. Munshi: As a matter
cf fact, it is a little over the target.

Shri M. Naik: May I know to what
extent this increased production of
fute has brought about a reduction in
the import of jute from outside?

Shri K. M. Munshi: I would require
notice of this question. I have not
got the flgures here.

Shri B. K Das: In view of the fact
that recently the working hqurs in the

jute mills have been increased, do
Government think that the production
this year will be sufficient for the
needs of the mills?

Shri K. M. Munshi: It is not yel
sutficient for the country. As I have
already stated, 62 lakh bales would
be required, and we are also importing
some jute from Pakistan. So at the
moment we are not self-sufficient and
thgt is what I vointed ouf.

Shri B. K. Das: Will that quantity
which we have be sufficient now
in view of the faci that the working.
hours in the mills have been
increased?

Shri K. M. Munshi: If the working
hours are increased, our production,
plus the imports from Pakistan would
be sufficient to meet the demands.

Shri Kamath: Has this increased
jute production been brought about
by the diversion of the acreage
normally under food crops, and if so,
to what extent the production of food
grains would be adversely affected
thereby?



81 Oral Answers

Shri K. M. Munshi: As a matter
of fact. the diversion from food crop
is comparatively very little, and also
comparatively of much smaller value.
The diversion at the highest, if the
estimates are correct, is about 4 lakh
acres. that is to say, an addmongal
4 lakh -acres. And the diversion in

point of tons of rice would be much.

less than even 100,000 tons.

Shri R. Velayudhan: May I know
how far the jute cultivation in
Travancore-Cochin has been success-
ful and how much has the Centre
paid that State . Government as
subsidy?

Shri K, M. Munshi: fn Travancore
it did not prove a success.

Shri R. Velayudhan: And what is
the subsidy given?

Shri K. M. Munshi:
require notice.

Pandit Kunzru: It was stated, I
think, sometime ago in this House
that on account of the increased
porducticn of jute and cotton, the
production of food grains had been
reduced by about 900.000 tons. How
much of this is due to the increased
acreage under cotton and how much
is due to the increased acreage under
jute?

Shri K. M. Munshi: I think the
hon. Member is under an erroneous
impression. Nine lakh tons of
shortage in food grains would result
if the divecrsion is equal to the target
production in both cotton and jute.
So far as the ijute flzures are con-
cerned, 1 have given that the
diversion has been at the highest, or
rather the - additional acreage has
‘been ‘about 5 lakh acres. Only part
nf it has been diverted from rice. I
have not got thc flgures as regards
cotton. I would reauest notice of the
Jquestion,

Pandit Kunzru: Hos the Agri-
cultural Department circulated these
figures 1o the hon. Members - who
were fcrruerly supplied with  the
other figures?

Shri K. M. Munshi: [ will certainly
supply all the necessary information.

Dr. M. M. Das: May I know
whether the increased production of
jute in the Indian Union has caused
a decr-nse in the market price of
jute and that this decrease in the
price has taken away the incentive
Irom the growers to grow morc jute?

Shri K M. Munshi: 1 am sorry

I would

I have not got the information here. .
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If the hon. Member is pleased to put
down a question I will be able to give
him the answer.

INTEGRATION OF SERVICES IN PaArRT ‘B’
STATES

*58, Shri Alexander: Will the Minis-
ter of Stales be pleased to refer to the
reply to starred question No. 1462 asked
on the 3rd October, 1951 and state:

(a) whether the integration of the
various departments taken over from
Part ‘B’ States has since been complet-
ed;

(b) whether it is a fact that nothing
has so far been done with regard to
the standardisation and categorisation
of the staff of the Radio station, Trivan-
dr\cxlm, now taken over by the Centre;
an

(c) if so. when the Central scales of
pay and allowances will be made appli-
cable to this staff?

The Minister of States, Transport
and Rallways (Shri Gopalaswami): (a)
The work is not yet complete, but con-
siderable progress has been made.

(b) The proposals for integration of
the staff are under the consideration
of the Ministry of Information and
Broadcasting.

(c) The Central Scales of pay and
allowances will be applicable from 1st
April 1951, to the integrated staff which
opts for those scales,

Shri Alexander: With reference to
part (b) of the answer, may I know
the stage at which the process of
integration of the- staff of the Radio
Station now stands?

Shri Gopalaswami: The Radio Sta-
tion has been taken over by the
Centre and proposals for the equation
of posts held by the staff of the
Trivandrum Radio Station with those
of the Centre are now under exami-
uation at the Ministry of Information
and Broadcasting. The proposals
have been received. :

Shri Alexander: Is it a fact that it
is more than three years since the
Radio Station was taken over and still
the staff there draw a pay of Rs, 50
or so while their counterparts in the
Centre receive Rs. 150 or more?

Shri Gopalaswami: There has been
some delay; but the latest orders as to
policy were issued, I think, only about
nine or ten months back. It is in
pursuance of that policy that this
equation is taking place,
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Shri Rudrappa: Have the pay and
allowances of the railway officers of
the Mysore Railway now taken over
by the Centre been standardised in
accordance with the scales of pay and
allowances which are paid to the offi-
cers t"Ot the Central Railway Depart-
ment?

Shri Gopalaswami: The railway
posts in the old ex-State Railway have
been equated with the posts of the
Indian Railways and the officers have
been given the option either of retain-
ing their own scales of pay in the
State or come on to the Indian Railway
scales of pay,

Shri Sarwate: Is the hon. Minister
aware that the integration of the
Accounts Department in Madhya
Bharat has resulted in congestion due
to which a number of cases of retired
servants for pensions have been
pending for a considerable time and
this has resulted in causing much
distress to many retired persons?

Shri Gopalaswami: Well, I am not
personally aware of this matter, It is
a matter entirely for the State Govern-
ment; but if the hon. Member wishes
to have information I can ask them to
send it.

Shri Lakshmanan: May I know
whether it has come to the notice of
the hon. Minister that there is heart-
burning and dissatisfaction among the
Anchal and Telephone Department
employees in Travancore-Cochin on
account of - the unequal treatment
given to them?

Shri Gopalaswami: I think it is a
matter for the Communications Minis-
try. I find that the question of the
absorption of the staff of the Posts
and Telegraphs Department is really
being looked into by, I think, partly
the Communications Ministry and
partly by the Home Ministry, accor-
ding to the information supplied to
me here, But I do not know exactly
what the grievances of the Travan-
core-Cochin Anchal employees are.

Shrl Damodara Menon: May I know
whether the Government of India are
following a uniform policy regarding
the categorization of these employees
in the Central Services?

Shri Gopalaswa_mi: I think so.

Shri Sarwate: May 1 know whether
the Audit Department of the Govern-
ment of India has not made any
report regarding these pension cases to
the Centre?
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. Shri Gopalaswami: The work of
integration so far as the Audit and
Accounts Department is concerned is,
perhaps a little behind hand; but
according to the information I have
here the absorption of the Audit staff
except in the case of the Mysore Audit
staff has been, more or less, completed.

Shri Alexander: Is it a fact that the .
categorisation order issued by the
P. & T. Department has not been im-
plemented by the local administration
and if so, what is the reason?

Shri Gopalaswami: I am afraid the
States Ministry cannot own responsi-
bility for that, If the question is to
be put it must be put to my hon, friend
to my right.

NAGROTA-JOGINDERNAGAR RAILWAY
LINE

*59. Dr. Tek Chand: Will the Minis-
ter of Railways be pleased to state:

(a) whether the reconstruction of the
Nagrota-Jogindernagar Railway Line on
the Kangra-Valley Railway, which had
been dismantled during the War, but
which had been included in the lines
todbe re-constructed, has been started;
an

(b) if so, how far the work has pro-
ceeded and when it is expected to be
completed?

The Minister of State for Transport
and Railways (Shri Santhanam): (a)
and (b), Preliminary arrangements
for starting the work have already
been made and the restoration is
expected to be completed by the end
of the flnancial year 1953-54.

Dr. Tek Chand: When is the work
likely to start?

Shri Santhanam: Preliminary ar-
rangements have already been started.
We have allotted ‘two lakhs this year
and we propose to allot 18 lakhs next
year; i.e., 1952-53. The work will be
finished in 1953-54.

Shri M., Naik: How many railway
lines have been dismantled during the
war and how many of them have been
restored? .

Shri Santhanam: The full details
have been given during the budget
debate and I have not got the details
here. If a separate question is put,
I shall supply the information.
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TRACTORS SUPPLIED TO BIHAR

[*60. Shri Oraon: Will the Minister
o{ Food and Agriculture be pleased to
state:

(a) how many tractors have so far
been supplied to Bihar State by fthe
Government of India;

(b) what is the total value of these
tractors;

(c) how many of these tractors are
still in a working condition and how
many have become unusable;

(d) how much land has been reclaim-
ed with the help of these tractors; and

(e) what is the progress of the land
reclamation scheme in Bihar?)]

The Minister of Food and Agricul-
tare (Shri K, M, Munshi): (a) The
Government of India have not suppli-
ed any tractor to the Bihar Govern-
ment under the former’s land reclama-
tion scheme.

(b) to (d). Do not arise.

(e) Upto the 31st December, 1951,
‘hirty tractors belonging to the State
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Government have reclaimed a total
area of 11,442 acres since January,
1950, while an area of 1,13,633 acres
has beert reclaimed by manual labour.

#t @Ro QR0 T : FT fagw
FIFT X-qg®  $9TT -AAATEATA §
xG 39 F qiT A o9 ? '

[Shri S. N. Das: May I know
whether the Bihar Government had
asked for some ' tractors from the
Central Tractor Organisation?]
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[Shri K, M, Munshi: The Bihar
Government did not ask for any
tractors. The tractors of the Central
Government belong to the Central
Tractor Organisation and they are
being used in Madhya Bharat, Bhopal
and Madhya Pradesh,]

Shri M. Naik: Is there any arrange-
ment under the Government of India
or under the State Governments by
which individual cultivators are likely
to be supplied with tractors?

Shri K. M. Munshi: No arrange-
ments under the Government of India.

Shri R. Velayudhan: May I know
whether the tractors are supplied to
the State Governments by the Central
Government or they are purchased by
the State Governments?

Shri K. M. Munshi: The tractors
which are operated by the State Gov-
ernments belong to them and are
purchased by them. The tractors be-
longing to the Central Government,
form part of the Central Tractor
Organisation and they are used for
Kahn reclamation on a very elaborate
scale in the three States mentioned
by me.

Shri R. Velayudhan: [s any subsidy
given to the States for the purchase
of these tractors? .

Shri K. M. Munshi: I should like to
have notice.
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WHEAT FROM U.S.A.

*61. Shri B. K. Das: Will the Minister
ott tl"(m(l and Agriculture be pleased to
state:

(a) the total quantity of wheat re-
ceived so far from U.S.A. under the new
loan agreement;

(b) the price of the quantity receiv-
ed; and

(c) the freight and other charges for
transport?

The Minister of Food and Agricul-
ture (Shri K. M. Munshi): (a) 13,28,000
tons of wheat were received from
U.S.A. upto 31st January, 1952.

(b) Estimated as 56 crores of rupees
approximately, .

(c) Estimated as 15 crores of rupees
approximately. -

Shri B. K. Das: By what time is the
rest of ' the wheat expected to be
received?

Shri K. M, Munshi: By April of this
year.

Shri B, K. Das: May I know whether
the total quantity so far received or
which will hereafter be received has
been allotted or will there be any carry
over for 1952-53?

Shri K. M. Munshi: As a matter of
fact the loan wheat which arrives is
taken as part of the central stock
which is supplied to the different States
under the Basic Plan. So naturally
the carry-over on the 1st January this
year did include a part of it and what
will come this year will naturally form
part of the stock which is supplied to
the States,

Shri B, K. Das: May I know whether
the new Bill which is going to be in-
troduced by President Truman has
been done at the instance of the
Government of India or whether the
Government of India expressed any
cesire regarding that matter?

~ Shri K. M. Munshi. I do not know
what Bill the hon. Member is referr-
ing to,

Shri B, K. Das: I mean the Bill to
the effect that the wheat loan is to
be converted into a gift by U.S A.

Shri K. M. Munshi: As a matter of
fact the Government of India has not
made any such request, It is only a
private member of the U.S, Congress
who "has introduced the Bill and the
Government of India have nothing to
do with it whatever.
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Shri R. Velayndhan: May I know
whether any country other than the
US.A,, such as China offered wheat
and the Government of India rejected
the offer as appeared in the papers
sometime ago?

Shri K, M. Munshi: I have answered
that question at least three or four
times, No offer has been rejected
unless is has been uneconomic from
our point of view.

AGRICULTURISTS' DEBT RELIEF ACT

*62. Prof.. K, T. Shah: (a) Will the
Minister of States be pleased to state
what is the total amount of debt under
the Agriculturists’ Debt Relief Act of
Bombay as applied to Kutch redeemed
or relief given under this legislation,-
the number of agriculturists who have
been relieved up to the end of Decem-
ber, 1951, and on what terms?

(b) ‘Was any condition prescribed,
or assurance given, at the time when
this legislation was brought into
operation in Kutch about the establish-
ment of a L.and Mortgage Bank, or any
other similar institution, to facilitate
the process of such debt redemption
and if so, whether any such institution
has been started and is at work in the
State of Kutch?

The Minister of States, Transport
and Rallways (Shri Gopalaswami): (a)
and (b). The jnformation 1is being
collected and will be communicated
to the hon, Member as soon as possible,

Mr. Speaker: In this connection I
would like to invite the attention of
the hon. Minister to the proper Par-
liamentary practice. It will be ap-
preciated that the question tabled in
the House is now the property of
the House and therefore the informa-
tion is not only to be communicated
to the hon. Member who put the ques-
tion but should also be placed on the
Table of the House.

Shri Gopalaswami: I shall place the
information on the Table of the
House also.

KANDLA PORT DEVELOPMENT

*33, Shri A. C. Guha: Will the Minis-
ter of Transport be pleased to refer to
the reply to starred question No. 3574
.asked on the 27th April, 1951 and state:

(a) the revised estimated expenditure
and the time required for the comple-
tion of the Kandla Port Scheme;
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(b) whether any partial utilisation
of the Port would be possible before
the completion of the project and if
so, when and to what extent; and

(c) how far the present scheme and
‘estimated cost would vary from the
recommendations of the West Coast
Major Forts Development Committee?

The Minister of State for Transport
and Railways (Shri Santhanam): (a)
The total cost of the Kandla Port Pro-
ject is estimated at Rs. 12-95 crores.
The project is expected to be comple-
ted by August, 1955.

(b) Yes; the Bunder and the oil
berth are expected to be completed
and be ready for use by August and
November 1953 respectively. Be-
sides, the existing jetty will continue
to be used until the new major port
starts functioning.

(¢) The West Coast Major Port De-
velopment Committee did not make
any estimate of the cost of the pro-
ject. They visualised the construc-
tion of four deep water cargo berths,
one oil berth and one quay for ligh-
ters and country craft and ancillary
structures such as transit sheds, ware-
houses, offices and residential build-
ings. The project as finalised adheres
in the main to these proposals. The
Committee favoured the siting of
the new berths at a place north of
the existing pier and recommended
both Broad Guage and ' Metre Guage
railway lines, but in the final scheme
the new port will be located 2 miles
south of the existing jetty and for the
present it is proposed to have only the
Metre Guage connection.

Shri A. C. Guha: It was stated on
the last occasion, that is the 27th April
last year that the scheme will con-
sist of several parts. May I know
whether this estimated cost is for the
iIglole scheme or for only one part of

Shri Santhanam: This is the part
which we propose to construct for the
present. The future depends upon
the development of the Port. There
is plenty of scope for development.
We are having the land and:the de-
velopment plans ready for further de-
velopment. This expenditure sis re-
quired to make the port wuseful for
the present.

Shri A. C. Guba: Will that scheme
me;ltcs it a major port or only a minor
port?
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Shri Santhanam: This scheme will
make it a major port.

Dr. Deshmukh: What is the revenue
expected to be derived from the work-
ing of the port up to August, 1955?

Shri Santhanam: A port is not ne-
cessarily a money-earning proposition,
but it is expected to be self-support-
ing in due course.

Dr. Deshmukh: My question was
what is the estimated revenue up to
August, 1855, because some of the
things are going to be ready and I
am sure some revenue will be comi
in. Has'any estimate been prepar
of the''revenue?

Shri Santhanam: I would like to
have notice of the question.

Shri A. C. Guba: May I get a break-
up of the estimated cost: how much
of it will be spent for offices and buil-
dings and what portion of it will go
to the actual construction of the port?

.»

Shri Santhanam: I have got a de-
tailed list of the estimates. If the
hon, Member wants information on
any particular thing I would give him
the details.

Shri A. C. Guha: The statement may
be laid on the Table of the House.

Shri Santhanam: I am quite willing
to place it on the Table of the House:

Shri M. Naik: Arising out of the
answer to part (a), may I know how
the revised estimates of expenditure
compare with the original estimates?

Shri Santhanam: There is no ques-
tion of original estimates because’ it
was necessary to take a decision in
principle before we could get experts
and spend money to make detailed
estimates. This is the first time when
detailed estimates were made and this
is the estimate which- has been made
and sanctioned.

Shri S. C. Samanta: May I know
what was the preliminary estimate?

Shri Santhanam: The major port
Committee envisaged an expenditure
of Rs. 3 crores on ‘the actual harbour
works., but it was a very rough esti-
mate. it was not based on any:calcu~
lation of the site or the measuréments.

Shri S. C. Samanta: May I know
whether the development schemes
which are being taken up now were
included in the preliminary estimate™
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Shri Santhanam: We had to take a
decision on principle and then to put
experts to make detailed plans’ and
estimates and this is the result.

CoMPOST PREPARATION AND UTILISATION
SCHEME

v

*64. Shri A. C. Guha: Will the
. Minister of Food and Agriculture be
pleased to state:

(a) how far the different States have
carried out the Compost Preparation
and Utilisation Scheme;

(b) whether the Government of
India have suggested any uniform
sc!éeme for all States in this matter;
an

(c) whether there has been any
increase in the yield of crops per acre
after the use of compost?
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The Minister of Food and Agricul-
ture (Shri K. M. Munshi): (a) There
has been substantial increase in the
production and utilisation of compost
in the different States as will be seen
from the statement of total produc-
tion and utilisation for the last four
years placed on the Table of the
House.

(b) Yes. The Government of India
have taken steps to introduce uni-
formly in all the States the Hot Fer-
mentation Method, which is known as
the Bangalore Process for the town
compost. For the conversion of
rural refuse material into compost the
Pit System is advocated. :

(c) Yes. The results show an in-
crease of about one maund of food-
grains for every ton of compost ma-
nure applied.

— —

STATEMENT
Production and utilisation of compost manure in India during 1947-48
to 1950-51.
Urban ocompost scheme Rural compost scheme
Yoar Production Utilisation Production Utilisation
Tons Tons Tons Tons
1947-48 4,86,080 3,80,527 12,58,986. ) *
1048-49 7,19,556 5,567,386 27,65,944
1949-50 12,09,084 9,23,175 44.22.700 32,14,666
« 1950-51 14,03,761 10,683,913 83,680,135 042,43,939
*Separate figures of utilisation not compiled on the assumption that the

quantity produced in the villages was almost utilised in those areas.
————

Shri A. C. Guha: In the statement
1 find that almost every year about
30 per cent. of the compost has not
been used. May I know the reason
why so.much compost has not been
utilised?

Shri K. M. Munshi: The reason is
that the compost prepared in one ca-
lendar year is not consumed in that
year but part of it is used in the
succeeding year with the result that
what is produced in the next year is
partly used in the succeeding year.

Shri A, C. Guha: In that case the
mext year would show an increase,

but every year shows a deficit of about
30 per cent. in consumption. There-
fore, it does not show that the previous
year's balance hkas been used in the
next year.

Shri K. M. Munshi: No, no. It has
not been included here. Here in the
statement only the utilisation is shown
as against the production of that year.

Shri A. C. Guba: May I know whe-
ther urban compost, that is compost
which has been produced in the cities
has been utilised in the cities or in
the rural areas?
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Shri K. M. Munshi: Most of it is
taken to the rural areas because it is
in the rural areas that compost is re-
quired and not in the towns.

Shri A, C. Guba: May I know the
break-up Statewise of the compost
produced and used every year?

Shri K. M. Munshl: I will place a
statement on the Table of the House,
but if the hon. Member wants them I
will give him the figures now.

Shri A, C. Guha: I shall be satis-
fied if they are placed on the Table.

Shri K. M. Munshi: Thank, you, I
will' do so.

Shri Shiv Charan Lal: In view of
the fact that cow-dung is a very im-
portant item for compost, what steps
are Government taking to prevent the
burning of cow-dung?

Shri K. M. Munshi: It is a very
serious problem to which I have re-
ferred—if the hon, Member remem-
bers—more than once in this House
and outside. The only cure seems to
be to have fuel forests in each vil-
lage so that the villagers will be sup-
plied with the necessary fuel for their
daily consumption. All that is a
very elaborate problem; the work has
started, but I cannot say how far it
has gone.

Shri Kamath: The statement, Sir,
laid on the Table of the House shows
that so far as the utilisation of rural
compost is concerned, the figures for
the latter two years, 1949—51, are
given while the figures for the first
two years, 1947—49 are not given.
‘What are thre grounds for assuming
that in the first two years all the
compost produced in the rural areas
was utilised fully in those areas where-
ag the figures for the latter two years
do not bear out such an assumption
for the future?

Shri K. M. Munshi: Well, it is stated
in the note to the statement that—

“Separate figures of utilisation
not compiled on the assumption
that the quantity produced in the
villages was almost | utilised in
those areas”.

This is on the assumption that all
the compost produced in the villages
was almost utilised there.

Shri Kamath: Assumption only.
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Deray IN DELIVERY OR LETTERS IN
NORTH KANARA -

*65. Shri Joachim Alva: Will the
Minister of Communications be pleas-
ed to state:

(a) whether it is a fact that an air
mail letter from Bombay to London
reaches earlier than a letter from
Bombay to Karwar;

(b) whether Government have in-
quired into the delay of delivery of
letters and parcels etc., in North
Kanara District of Bombay State; and

(c) whether Government have
examined the proposals that time could
be saved by creating a Postal Centre
at Alnavar by which mails could be
despatched from Alnavar to North
Kanara District?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) Yes,
because London is directly connec-
ted by air from Bombay whereas
Karwar is not connected either by
air or by rail.

(b) Government have not received
so far any complaint of delay.

(c) Yes, the question of despatch-
ing the mails for Karwar District via
Alnavar was examined last year but
the proposal was dropped, as it was
not found advantageous.

“Shr! Joachim Alva: Is it true that
if malil is collected from Alnavar about
four hours’ time will be saved?

Shri Raj Bahadur: No, Sir, because
the mails would reach late in the
evening and it will not be possible.
to effect delivery at that time.

Shrl Joachim Alva: Is it true that
mails will be delivered the next day
instead of the same evening?

Shri Raj Bahadur: Even if we adopt
this Alnavar route the result will be
the same.

Shri Joachim Alva: Has Govern-
ment examined the proposal of
transmitting the mails _through the
Bombay-Belgaum air service, Belgaum
being only 60 miles from Hubl
whereas Dharwar is. . . . .

Mr. Speaker: T am afraid he is
making suggestions.

Shri Kamath: Is the Deputy Minis-
ter aware that the delay in delivery
of mails seriously hampered the elec-
tion campaign of my friend, Mr. Alva
in North Kanara?

Shri Raj Bahadur: It is not borne
out by the result, Sir.
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PRrRODUCTION OF FOODGRAINS

*66. Shrimati Jayashri: Will the
Minister of Food and Agriculture be
pleased to state .the total quantity of
foodgrains produced in India during
the year, from January, 1951 to the
end of December, 19517 .

PR

‘The Minister of Food and Agricul-
ture (Shri K. M. Munshi): 41.7 mil-

Hon tons for the icultural ear
1950-51. L o ¥

t

Surimati  Jayashri: May I kmow
whether it is a fact that there was
-an increase in the rationed population
during the year? S
v»."Shri K. M. Munshi: Yes, Sir. There
has been an increase in“the rationed
population because on _account of
scarcity about 127 million people: had
to _be put on_ rationing instead of 80
million in the previous year. .

o

. Shrimati Jayashri: May I know
whether it is a fact that the total
quantity of foodgrains promised by
Pakistan .has not been received?

Shri K. M. Munshi: Some quantity
has not been delivered but I do not
remember the exact figures.

Shri B. K. Das: .i\\/'I‘ay I have separate
figures for rice and wheat production?

Shri K. M. Munshi: Rice—20,389,000
tons; wheat—6,590,000 tons._‘ ’

Shri 8. N. Das: May I know the
names of the States which were not
able to produce as much as was esti-
mated they could be able to produce?

Shri K. M. Munshi: T have not got
the figures here. 1 require notice.

Shri M. Naik: May I know whether
the target date for food self-sufficiency
previously fixed by Government is at
all affected by the set-backs in pro-
duction.

Shri K. M. Munshi: Evidently, the
hon. Member has not kept himself in
touch with the progress of the self-
sufficiency programme. On account
of the difficulties experienced in. 1950
and 1851, we imported something like
600 million tons last year. If the hon.
Member will be good enough to look
up the Planning Commission Report,
he will find that the Commission says
that for another five . years we shall
Bave to import 3-5 million tons.
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FREE MARKET SUGAR

. *67. Shrimati Jayashri: (a) Will the
Minister of Food and Agriculture be
pleased to refer to the reply to starred
question No. 48 asked on the 8th
August, 1951 and state whether it is
a fact that the prices of sugar in the
free rharket are on the increase?

(b) What steps have Government
taken, or intend to take to stop hard-
ship to the consumers?

The Minister of Food and Agri-
cl!tureb (8hri K. M. Munshi): (a) Not
now.

(b') The prices of sugar in the free

" market had tempordrily risen during

the last week of January but with the
release of a further quantity of 14,000
tons of sugar on. 2nd February, 1952
for free sale, these have again come
down. Government’s policy is to con-
tinue such releases as and when neces-
sary so that free market prices of
sugar rule at a reasonable level.

‘Shrimati Jayashrl: Is it a fact that

‘Government have allowed the free

sale of the sugar produced above the
‘quota?

.'Shri K. M. Munshi: As a matter of

fact, Government have been releasing

5 per cent. of the excess production
for free sale?

Shri Shiv Charan Lal: In view of
the fact that the price of gur and
desi sugar has fallen, are Government
going to revise the price of controlled
sugar?

Shri K. M. Munshi: That would be
considered next year.

Shri Jhunjhunwala: What is the
difference between controlled sugar
and the excess sugar which is released
for free sale?

Shri K. M. Munshi: Controlled
sugar is priced at about Rs. 33-8-0 or
Rs. 33-12-0, while the free market
sugar has varied in price from pl}ace
to place and fxom period to period.
1f he wants the figure for any parti-
cular place or period, I can give it.

Shri Jhunjhunwala: What is the
highest and the lowest price?

Shrl K. M. Munshi: Taking Delhi,
the highest price of free market sugar
was Rs. 55.

Shri Jhunjhunwala: I am asking for
the whole of India.

Shri K. M. Munshi: The average for
the whole of India has not been pre-
pared. I have only got figures accord-
ing to individual stations. The price
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varies from place to place. In Bom-
bay, for instance, it varied from Rs.
60 to 62. But this was the highest.
In no other market did it reach be-
yond Rs. 60.

Shri Jhunjhunwala: What is the
lowest price?

Shri K. M. Munshi: I think it has
been Rs. 48.

Shri Jhunjhunwala: Have Govern-
ment tried to find out the reasons
which led to the price shooting up to
Rs. 62 in Bombay?

. Shri K. M. Munshi: I made enquiries
into the matter and I found that a
rumour had been started that Govern-
ment were not going to release the free
market sugar. No sooner we heard
it, the release was effected and the
price came down. -

Shri R. Velayudhan: What percent-
age of the sugar produced in the count-
ry is being allotted for free sale?

Shri K. M. Munshi: As he knows,
the policy this year is to take 9 lakhs
and 50 thousand tons out of the pro-
duction for rationing and anything in
excess of it is divided half for ¢on-
trol and half for the free market.

Shri R. Velayudhan: What is the
rate? ’

Shri K. M. Munshi: That depends
upon the production.

st diferr : wv ag” aw )
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. [Shrimati Dixit: Is it not a fact that
in Saurashtra the price of sugar in the
free market had risen to 210 rupees
per maund?]
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[Shri K. M. Munshi: The price of
of sugar did rise in Saurashtra; there
was a great demand for sugar but it
did not rise by 210 per cent.]

Shri Amolakh Chand: May I know if
Government propose to flx a price
limit for the sale of free sugar In
;)rger’that the various States may not
uffer?

380 P.S.D.
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Shri K. M. Munshi: The very fact
that a certain quantity is given for
free sale negatives the idea of there
being any control.

Shri Rudrappa: May I know whether
any of the mills have complained to
the Central Government that there is
too much stock with them and it it
not being cleared?

Shri K. M. Munshi: There are com-
plaints in certain parts on account of
difficulty of transport. For instance,
in the O. T. Railway ‘there are not
sufficient wagons. After all, a certain
number of wagons are placed at the
disposal of sugar transport and there-
fore some mills are not able to dis-
tribute their free market quota at a
time when they thimk the prices are
high. But this cannot be helped.

Shri S. C. Samanta: Have Gnvernment
set up any machinery separately to
keep themselves informed of the price
of sugar in the free market?

Shri K. M. Munshi: As a matter of
fact, the Government of India has got
a machinery already for years for
keeping itself informed.

TELEPHONE INSTALLATIONS

*55. Shri Jnani Ram: Will the Minis-
ter of Communications be pleased to
state the number of new telephone con-
nections installed for candidates for
election purposes in different States?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur). A state-
ment is laid on the Table of the
House. [See Appendix I, annexure
No. 12.]

Shri S. N. Das: What is the income
derived by Government and expenses
incurred on this account?

Shri Raj Bahadur: I require notice.

Shri 8. N. Das: What were the other
facilities provided by the Departments
to the candidates during the elections?

Shri Raj Bahadur: Apart from tele-
phone facilities, postal facilities were
provided and a booklet entilied “THIS
IS HOW WE ARE GOING TO SERVE
YOU” was issued in this behalf. The
broad features of the facilities were
the delivery of election literature
handed over at the counter of a post
office within two days in the case of
urban areas and seven days in the
case of rural areas. Secondly, facilities
were provided for posting letters and
other registered mails on postal holi-
days. Thirdly, we permitted the dis-
playing of election posters in the
premises of post offices.
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Shri 8. N. Das: May I know whether
the hon. Minister would be in a posi-
tion to state to what extent these
facilities were made use of by the
candidates?

Shri Raj Bahadur: As far as this
particular question is concerned, as
many as 2,460 applications for tele-
phone connections were received and
out of them, we met as many as 1,836.

Dr. Deshmukh: Would the hon.
Minister be able to say what is the
additional revenue derived from the
telegrams of congratulations sent to
successful candidates? )

Mr. Speaker: Order, order.

st wg: W wAAg Al o
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[Shri Bhatt: Will the hon. Minister
please state wheither these telephone
connections have been given perma-
nently or temporarily?]

ot g : ¥ FeqiEe A

[Shri Raj Bahadur: The are
temporary.] v

Shri Kamath: Have any complaints
or reports been received from candi-
dates in any of the States Lhat there
was undue delay in the insta]lation of
telephones they had asked for?

Shri Raj Bahadur: I cannot reply to
that question off-hand. In most cases,
the connections were given. In the
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few cases where they could not be
given, it was due to technical reasons
such as lack of equipment, cables_etc.
or the heavy expenditure involved.

WRITTEN ANSWER TO QUESTION.
CuLTIVABLE LAND IN KUTCH

5. Prof. K. T. Shah: (a) Will the
Minister of States be pleased to state
‘what is the total area of the State of
Kutch, how much of it is cultivable,
how much was actually under cultiva-
tion in the fiscal years 1950-51, and
1951-52, and how much is lying waste?

(b) How much of the waste land
in Kutch is culturable, and what steps
have been taken to bring such cultur-
able waste land under the plough, since
the State came under the direct ad-
ministration of the Government of
India, up-to-date?

(¢) What is the area of culturable
waste land in Kutch, which has been
thrown out of cultivation after the
departure of the old tenants or culti-
vators in those areas to Pakistan?

(d) Have any of those emigrants
returned since the State came directly
under the administration of the Gov-
ernment of India, and if so, what is
their number?

The Minister of States, Transport
and Railways (Shri Gopalaswami):
(a) to (d). The information is being
collected and will be laid on the Table
of the House as soon as possible, the
Hon'ble Member being informed when
this is done.
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